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lQmdantavailabitily of hydrocalbon in South (d) whether the GovemIbent have re-
BJhan"Bthwaate.-.1herelsaposslblllty viewed I~ Gf _~; 
of~ outgas and petrOleum there. Has anO 
aayproper8UfWybeenc:oncluctedbyONGC 
or not? What Isthepossbility andwhat Is the 
time-bound programme by whlch this survey 
win be c:onduct~ by ONGC? If any petro· 
.um Is found, will II be sUfficient to supple-
ment the entile I'I88d of that State or not? 

SHAI KAISHAN KUMAR: Petroleum Is 
a national resource. The avallabl1ity ofpetro· 
leum varies from State to State depending 
on the prospectivelY 01 an indlYldual basin. 
These thing$' are not decided nor are. The 
supply and demand has not been decided 
State~wise. As I said. West Bihar taPs In the 
Ga~a Valley Basin which has occurrence 
of hydrocarbOn, but commercial possibility is 
yet to be established. We are continuing the 
elq>loratlon. We shall give due priority to 
exploration in the State G#Blhar.lnadditlonal 
to the normal programme during the Eighth 
Plan, we have given four blocks from Bihar 
for participation in bidding by national and 
Intematlonalo"c~anle$;buttheblddings 
have not been so far successful. 

.... OM' W ......... o.velopfMnt 
PrtJg,.,...1or ......... l9Jcunu,. 

142. SHRI SAIKANTAJENA: 
SHAICHANDRAJEETYADAV: 

Wil the Minister of AGRICULTURE be 
pleased to state: 

(a) when was the National Watershed 
DevelOpment Prog~ for flalnfed Agri· 
culture (NWOPRA) launched; 

(b) the main objectived of the pro· 
gramme; 

(c) the funds allocated to each State 
under:lhls programme dl.lting the last th,... 
,_,at$; 

(e> If so, the outcome thereof? 

(8) The National Watel'$hed Qeve!op-
ment Progranme fqr RainJed· ~~ 
was Iaunched,1n 1986"7. In 1Q90.91,~ 
prograt1ll1'l$ .,. ~J.qd .an,it the ~ 
tiona! V¢atefsbed Devetopnwnt ~ject 'or 
Rainted Areas INS ~ 

(b) Annexure lis .~. 

(c) Annexure Ills encloMtd. 

(d) and (8). The ~ in1*tmentatlon 
is being reviewed Mtularly. M a NJSuIt tbe 
pace of i~.IemeDteJtOnbas~. 

AHNEXUaEI, . 
I. Objectives 01 .... National WAter· 

s~DeveJopment Progranvnefor 
~~redUringVIIPlan 

(i) To c:onJIMJ a,nd .upgrade crop 
tandl ___ ... on w.er-
,shed ..... 

fil) To~anddemonstrateloca· 
tIQn IIJIfOIlc tw:hnOIogIes tor ... 
".,d~ure~neerYa· 

tionme8$IJ"'_CTOP~ 
stabilisation mfNI$IJres required 
undtr ..... ~condI
~ , 

(III) T9 augn"\tnI "" fodder, tru. ancS 



7 

2. 

Oral Answers DECEMBER 3, 1992 

fuel resources 01 the village com-
munities by use 01 appropriate al-
ternate land use systems. 

The Programme covered 99 dis-
tncts in 16 States in areas where 
average annual rainfall IS more than 
750 mm. Funds under this pro-
gramme were provided for treat-
ment 01 arable land only. For non-
arable land of the identified water-
sheds, lundS were to come from 
other State and Central Schemes 
such as RlEGP, NREP, DPAP, 
DDP,etc. 

In the Vllith Plan National Water-
shed Development Project for Rain-
fed Areas (NWOPRA) endeavoured 
to achieve the twin objectives of 
sustainable productlon'of bio-mass 
and restoration of ecological bal-
ance in the vast tracts 01 rain ted 
areas In the counry speCIfically 
locussing on:-

(I) Conservation, upgrada-
tlon and utilisation of natu-
ral endowments like land, 
water, plant, anial and 
human resources In a 
harmonious and inte-
grated manner. This Will 
aim at perpetual availabil-
ity 01 food, looder, fuel, 
fibre, timberand t)io-mass 
for rural and cottage in-
dustries to met the grow-
ing demands of human 
af'Id livestock population 
through diversified land 
use 

(iI) Generation of masive 
employment during the 
project period and regular 
employment after the 
project completion for 

(Iii) 

(IV) 

(v) 

Ora,' Answers 8 

enhancing the employ-
ment opportunities in the 
backward rainled areas to 
ensure livelihoold secu-
rity particularly for under-
pnvileged sections of the 
rural population like small 
and marginal farmers, 
landless labourers, tribals, 
etc. 

Improvement of produc-
tion environment and 
restoration of ecological 
balance through scientific 
management of land and 
rainwater, In the eprocess, 
laties moisture conserva-
tion, Introduction of scien-
tifiC production systems, 
network of runoff manage-
ment structures and de-
vices of recharge of 
ground water will ensure 
enhance availability of 
water lor human and hve-
stock drinking purposes, 
domestic consumption. 
lile saving irrigation pnd 
raising 01 appropnate cash 
crops according to agro-
climatic potentials, 

Reduction of Inequalities 
between irrigated and 
rainfed areas. Ultimately, 
stable production and 
processing of bio-mass 
would contribute towards 
better life in rural areas. 
ThiS will reduce larges-
cale migration Irom rural 
areas to the cities. 

In addition to food, fuel 
and fodder the project 
would endeavour to en-
hance cash flow to the 
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rainted farmers and lan-
dless agricultural labour-
ers through increased 
casual employment, mar-
kelable surplus of agricul-
tural and dairy produce, 
growing of cash crops like 
vegetables, coriander, 
cumin, medicinal plants, 

etc. in a suitable 
areas. 

All the three spatial components of 
watershed namely, arable land, non-arable 
land and drainage lines will be treated as one 
organic geo-hydrological entity for project 
planning and implementation to ensure 
sustainable use of natural resources. 
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SHRI SRIKANT A JENA: The question 
is about the Watershed Development Pro-
gramme. The Ministerhasgiven its objective 
and the objective is no doubt modest. But the 
main question was whether any monitoring 
has been conducted by the Government of 
India. 

The objective as given in the answer is 
regarding reduction of inequalities between 
irrigated areas and nonirrigated areas. The 
project was started from 1986-87 and again 
it was restructured In 1990-91. My main 
question was whether any monitoring or any 
survey has been conducted by the Govern-
ment of India and whether the main objective 
has been fulfilled or not? Whether the gap 
has been bridged between irrigated areas 
and non-irrigated areas? That was my main 
question and that has not been answered. 
May I know from the hon. Minister, as to what 
exactly the Governemnt of India has done in 
this direction? 

THE MINISTER OF AGRICULTURE 
(SHRI SALRAM JAKHAR): Mr. Speaker, 
Sir, this is an on going process and we have 
to take in view all the other factors also. Our 
efforts is to create a congenial atmosphere 
for the farmer and to get something which is 
very much needed for the development of 
agriculture. Water is the most essential part 
of it and to concerve water we have to have 
this Watershed Programme. 

Naturally, we have to monitor it, provide 
it and it is an on going process. It cannot be 
done in one or two years. It is a continuer 
process. We have allocated funds, we are 
giving the highest priority to it and we will 
realise it. We have given the statement 
alongwith the answer that each State has 
been given that money. We are trying to find 
out. This is a very huge task. 

69.9 per cent land is rained and natu-
rally you cannot take all of it because the 
resources are not available with us for them. 

So we have to see that step by step we must 
provide that goal and bridge that gap. 

SHRI SRIKANTAJENA: The Statement 
of the Minister is general in nature. I wanted 
to know, whether during the last ten years, 
any evaluation has been conducted and the 
direction which has been given in the objec-
tive itself, whether you have achieved any 
tangible results in that direction. 

My second supplementary and the main 
point is, as the Minister says, he is going to 
give maximum emphasis to this programme 
because the total non-irrigated area is more 
than 70 per cent. Officially, he says, 30 per 
cent has been irrigated but it is not exactly 30 
percent, more than 70 per cent area is non-
irrigated. 

So you want to bridge the gap between 
the non-irrigated and irrigated area througr 
this Programme only and the priority ha~ 
been given. How much money have YOL 
given for that? You have given Rs. 15£ 
crores during the last year. This year it is Rs 
160 crores. You say that you are givin~ 
priority to it but when it ceme to allocation YOl 

are practically recurring the funds and tha 
too to States like Orissa where the irrigatel 
areas is hardly 15percent and non-irrigate( 
area is more than 85 per cent. 

In view of that, are you giving priority! 
those States where the non-irrigated area 
are more? Are you going to conduct an 
specific micro level monitoring or not? 

SHRI BALRAM JAKHAR: Naturally yo 
have to undertake a survey and you have 1 
know what the results are. That is how yc 
progress. For another five years you maka 
plan. Here we have shown about 28 la~ 
hectares of land which has (0 be covert 
underthat programme. Forthat wearegolr 
to utilise Rs. l,090crores. Iknow the amou 
is not upto that mark but as the availz:b 
resources ate there we have to take out 
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that only. So. n~turally we have tried. From 
last year we have progressed and.again we 
are trying to do it Not only this; I think the 
Rural Development Department has also 
the same type of a programme which will be 
augmenting the supplies. 

SHRI K.P. SINGH DEO: In view of the 
very laudable objectives of this programme. 
which has been renamed as the National 
Watershed Development Programme for 
Rainfed Agriculture. I would like to know. 
since the project was started six years back 
in 1986. whether in the regular reviews which 
the Minister indicated in his reply it has been 
brought out that some of the resource-rich 
States like Orissa, Madhya Pradesh. Bihar, 
West Bengal and Rajasthan, are underde-
veloped as far as irrigation potentialities are 
concerned with degraded environment, 
where there are revering States and hilly 
mountainous terrain. Will he step up the 
expenditure on these States so that they will 
cover up to the national average because 
even 64 percent of the available water flows 
down the sea without being augmented and 
conserved? 

SHRI BALRAM JAKHAR: I think the 
hon. Member's question has been answered. 
The money available at our command is 
limited. What we have done is we have a 
targetforthose States which are in need, Just 
like Madhya Pradesh, Maharashtra, Rajast-
han and others which have got scanty rain-
fall and are unarrable. 

SHRI BASUDEB ACHARIA: I consider 
this to be a most important programme. But _ 
from the answer it is not clear whether the 
emphasis is given to those areas where this 
programme is urgently needed. There is 
anotherprogramme, the Drought Prone Area 
Programme and ttre aUocation for that pro-
gramme has been curtailed. May I know 
from the hon. Minister (a) what is the basis of 
allocation for Watershed Programme and 
(b) whether the Government will consider to 

release more funds for those areas where 
already there is a programme, the Draught 
Prone Area Programme where the water 
which flows down to the sea can be utilised 
for irrigation purposes. 

SHRI BALRAM JAKHAR: We give it 
according to the ratio; the proportion of the 
land which is non-arable is taken into consid-
eration and then we divide it. That is it. You 
can see the list which J have given, showing 
how much money we have allocatedtl6each 
State and accordingly this is done. 

SHRI BASUDEB ACHARIA: I am ask-
ing about DPAP programme. Why can you 
not release more funds for that? 

SHRI BAlRAM JAKHAR: This is into 
that programme. 

DR. B. G. JAWALI: For all this ambi-
tious Watershed Development Programme 
there are so many sources from the State, 
like the RLGP, NREP. DPAP and all sorts of 
things, including the dry land development 
and various schemes are there, clubbing all 
together. To quote one sample, for example, 
!orthe last one decade we have been propa-
gating widelyforthegrowing of subabul.1t is 
being used for fodder. fuel as well timber. It 
is said actually and thousands and lakhs of 
hectares ofthis crop has been brought under 
this cultivation. Of course, it is a rained area. 
But so far, after ten years, nothing has been 
heard and there is no follow-up action. What 
is exactly being done? My concern is forthe 
very people who have undertaken it, the 
agriculturists, who are put to lot of hardships. 
Whatever that has been promised by the 
department and the Government has not 
come true. Has the Govemment taken up 
follow-up action and studied what exactly 
happened to the people who have grown this 
on their land? 

SHRI BALAAM JAKHAR: sir, this ia an 
environmental programme. This adds to a 
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firm and friendly environment. It Is some-
thing which gives soil structure and also 
fue. And it grows very fast. This programe is 
under renvironment and also It Is a fodder 
programme. The people will realist afterthey 
havetaken upthefarming of subabul; whether 
it is a produdive or non productive. The 
people always take what is profitable and the 
people jsut reject what is not profitable. I 
think It Is good. So far, I have not heard 
anything which is against it. 

Sarkarla Commission 

143. SHRI TARIT BARAN TOPDAR: 
SHRI SUDARSAN RAY 

CHAIDHURI: 

Will The Ministerof HOME AFFAIRS be 
pleased to stale: 

(a) whether the Government are con-
sidering to implement the recommendations 
of the Sa~aria Commission on Centre-
State relations; and 

(b) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) and (b). The 
Govemment considered the recommenda-
tions of the Sa~aria Commission's Report 
and decided in September, 1990 that the 
recommendations as such may be placed 
before the Inter-State Council. Accordingly 
the report was taken up for discussed on in 
the first meeting ofthe Inter-State Council on 
10th October, 1990. After discussion it was 
decided that a Sub-Committee of the Inter-
State Council be constituted to examine the 
recommendations and give concrete sug-
gestions thereon. So far four meeting of the 
Sub-Committee has considered aU the rec-
ommendations, these would be taken up in 
a full meeting ofthe Inter-State Council. The 
Govemment would take decision on various 
recommendations after views of the Inter-
State Council become available. 

SHRI T ARIT BARAN TO~AR; Sir, the 
Sa~aria Commission was not set up as a 
result of the pious wish ofthe then Congress-
I Government and the Congress-I Party. It 
was set up as a result of a long drawn 
movement by the left Parties and the demo-
cratic parties in the country for decentralisa-
tion of power .. (Interruptions). It was set up 
as a result of a long drawn movement. The 
Congress-I Government was bound to set 
up this Commission because of the overt 
and covert support of the Congress-' ruled 
States even at that time. Now after the 
Commission has submitted its recommQrl-
dations, we find that the action taken by the 
Government, as has been stated just now, is 
by reluctance and procrastination on the 
past on the Government. I want to know as 
to what has been the first-hand reaction. On 
the basis of which the Government has set 
up a Sub Committee fortheir recommenda-
tion in the Inter-State CounCil. There must 
have been some reaction. And that reaction 
must be expressed before the country be-
cause the entire country is involved in this 
controversy and conflict. 

SHRI S.B. CHAVAN: I would like to 
deny first th insinuation which the 
hon. Member has made. It was unwarre-
anted and not necessary at all_ If the hon. 
Member is interested in finding out what 
action has been taken by the Sub-Commit-
tee I have got full information with me. There 
are 247 recommendations, which have been 

'made by Justice Sarkaria. And we have 
been able to consider about i 22 recommen-
dations. Might be in one ortwo meetings, we 
will be able to finalise the report of the Sub 
Committee of the State Council and thereaf-
ter it will g.o to the Inter-State Council. (Inter-
ruptions) 

SHRI SRIIV-NTAJENA: Sir, Jetthe Sub 
Committee report be laid on the Table of the 
House ... (Interruptions) 




